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MOTION FOR ELECTION TO THE 
TEA BOARD. 

 

MOTION FOR ELECTION TO THE 
GOVERNING COUNCIL OF NORTH 

EASTERN INDIRA GANDHI RE-
GIONAL INSTITUTE OF HEALTH AND 

MEDICAL SCD3NCES, SHILLONG. 

THE MINISTER OF HEALTH AND 
FAMILY WELFARE (SHRI SHAKEELUR 
REHMAN): Madam, I beg to move: 

"That in pursuance of sub-rule (b) of 
rule (3) read with sub-rule (d) of rule 4 of 
the Rules of the North Eastern Indira 
Gandhi Regional Institute of Health and 
Medical Sciences, Shillong, this House do 
proceed to elect, in such manner as the 
Chairman may direct, one member from 
among the members of the House to be a 
member of the Governing Council of the 
North Eastern Indira Gandhi Regional 
Institute of Health and Medical Sciences, 
Shillong. " 

The question was put and the motion was 
adopted. 

The question was put and the motion was 
adopted. 

RE. RELEASE      OF      CAUVERY 
WATERS TO TAME NADU 

SHRIMATI JAYANTHI NATA 
RAJAN: (Tamil Nadu): Madam, we 
have to raise an important issue re 
garding the supply of the Cauvery 
waters to Tamil Nadu ________ {Interrup 
tions)... 

SHRI V. NARAYANASAMY (Pon-
dicherry): Madam, I raised the issue of 
supply of the Cauvery waters to Tamil 
Nadu... (Interruptions)... Madam, I already 
raised the issue during Question Hour... 
(Interruptions)... 

THE DEPUTY CHAIRMAN: No, please... 
(Interruptions)... Please go back to your 
seats... (Interruptions)... You can raise the 
issue from your seats... (Interruptions)... 
Please go back to your seats... (In-
terruptions)... Please go back to your seats 
and make your mentions ... (Interruptions)... 
Please go back to your seats and raise your 
issues; I can hear you... (Interruptions)... 
Please go back; otherwise, I won't listen.... 
(Interruptions).... I won't listen to you.... 
(Interruptions)... Please go back... 
(Interruptions)... Go back, back... 
(Interruptions)... I 


